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GOVERNMENT OF INDIA 

ARMED FORCES TRIBUNAL, PRINCIPAL BENCH 


! j. 

9;' .)Rone : 26171027 West Block -Viii 
Fax No : 26'105361 Sector-1,R.K.Puralll 

New Delhi - 110066 

F. No. 2(17)/2013/AFT/PB/Adm-1 	 IS-;;ov, 2018 

VACANCY-CIRCULAR 

Applications are invited for filling up the: following post in the Armed Forces Tribunal. 
Principal Bench, New Delhi on deputation initially for a period of three years and.extendable C"lS 

per DoP& T orders issued from time to time /orire-employment on contract basis for a period of 
one year from the candidates who fulfill the foiio~ing eiigibility condiiions: ­

Name of Post in No. of Eligibility Con.ditions. 

a
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Tribunal Master/ 03 
(Steno Grade-I) 

General Central 
Service Group '8' 
Non Gazetted 
Ministerial 

PAY MATRIX 
LEVEL - 6 
(Rs:3540'O-112400) 

1. 	 In case of deputation (Including Short Term Contract) : 
Stenographers of the Central Government or Armed Forr.c! 
or State Government or Supreme Court or High Courl n, 
District CqiJrts or Statutory/Autonomous bodies hal'IT!:, 
pensionary,.'benefits holding :­

(i) 	 the analogous post on regular basis in parent cadre or . 
department; or ! 

(ii) . post inthe level 4 of the p'ay mat'rix ( Rs 25500:'81100) 
with 10 years. regular service in the grade. 

2. In case of 're-employment : 

With qualifications and experience similar to . 
deputatiori:ists. . 

I 

2. The Pay' & Allowances and other terrri's~~nd conditions of the officE;lr/officiaI selectee;! on 
deputation will be governed in accordance' with: DOP&T O.M No. 6/8/2009-Estt. (Pay-II) dated 
17.06.2010, O.M even number dat~d· 22 Apr,2~016, and O.M No 3i3/2016-Estt. (Pay II) dated 
01.05.2017.' 	 . .' 

3. Age Limit. . 

. 	 'j', . 

(a) . Deputati'on. The maximum age limit for appointment on deputation shall not be 
.excEleding 56 years 'a~ on the closing d~te of receipt of applications. 

(b) Re-employment.6n contract ba~·is. The maximum age"limit for re- employment 
.on contract basis is up to 64 years.' .'. . . 

4. Please note that :­

(a) Applications for deputation should' be routed through 'their parent departmenis ... ,;..~,. 
However, advance copy may be sent to this office, which will be considered uponJe.- ..~ '. 
of the same from the parent office along.with ~~quired documents. ·_~:~()\y;:Z~,?~;:c;·,. \ 
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(b) Applic~tions on re-employment on contract basis only from retired Gentral/3tat~ 
Govt. /Court StaffITribunals/Statutory bodies and Autonomous Bodies. will b~ considered 
initially for one year and' may be sent directly to Principal Registrar, Armed Forces 
Tribunal, Principal Bench, New Delh(on' the prescribed formatalongwith connecten 
documents. ' , .- .... 

" . 

5, The application(s) in the prescribed Proforma (Annexure I) from eligibleofficers/officii:1'; 
who can be spared on deputation in the event of their selection may' be forwarded by II), 

Departments to the Principal Registrar, Armed Forces Tribunal, Principal Bench, Block- \/111, 

Sector-1, RK Puram, New Delhi - 110066 aiong with photo copies of the Annual Confidenl'ICl 
Reports for the last five years and vigilance clearance certificate. ' 

,6. . The applications.}n th~ p[es.cribed Prof()~ma (Annexwr:e.-:II) by~the~r;etired per-soAs for re­
employment on contract basis maybe sentd,irectly to the Principal Registrar, Armed Force~ 
Tribunal, Principal Bench, Block- VIII,8.ector-1, RK 'puram, New D~lhi - 110066 
along with relevant documents Le. PPO, educational certificates, discharge book etc, wher8 
applicable, ' . 

z: 
,". 

7, Last date of receipt of application is 31.12.2018(Monday). Application received after 
the. due date'will not be considered. ' 

8. It may please be noted that this Office'js:not yet enlisted in the Directorate of Estale for 
allotment of GPRA (General Pool Residential Accommodation), as such before filing 
application this aspect may please be kept in. mind. 

. '/. '., 
I. " 

y>
(L.R.Sharda) 

. Deputy Re'gistrar 
Enclosure: Annexure- I & II. 

Distributfon: ­

1. AII,Ministrie.s and Departments of Govt. of India: 
2. The principal Secretary" General Administration Department, Govt. of NCT of Delhi.' 
3. . The SEtcretary General, Supreme Court of India, Tilak Marg, New DeihL 
4. The Registrar General, Delhi High Court. . 
5. The District Judge-1 & Session's Judge, Tis Hazari Court, Delhi. 
6. . The Secretary General, National. Human Rights Commission, New Delhi. 

,7. The Prindpal Registrar, Central Administrative Tribunal, New DeihL. , 

8. The Registrar, National Company La'wAppeilate Tribunal,·New,Delhi. 

9. The Registrar, National Company Law Tribunal, New belhL' 

1D" MoD, AFT, Cell, New Delhi. .~." .' .. '. . .. . 

11. Armed Forpes Tribunal, Principal Bench, New Delhi Website "'-In-charge. 

12. Guard File. . . 
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ANNEXURE-I 
, -,:r\ 

\, ~ -r~ BIO-DATA/CURRICULUM VITAE PROFORMA 
,1 , 

-... , ' " 

1. Name' and Address 
(in Block Letters) 

Birth (in Christian era) 

3. (i) Date of entry into service 

" 

I,' 
1--;;:-;--;::::--;---;-;:;--:-:-----;---:----:=----:--:-:---,11....:·...:....·---'-----'-----­ ------_

(ii) Date of Retirement under Centrall 
State Government Rules 

4. Educational :Qualificatiohs . . .". "','
" ' 

5. Whether Educational and other 
qualifications required for'the post are 
satisfied. (If any qualification has been 
treated as equivalent to the one prescribed 
in the Rules, state the authority for the 

.'. 
" 

'. , . 

same)---:~---:~_---:_______~~______________ 
Qualifications/Experience required as Qualifications/experience possessed by the offlc! 
mentioned in the advertisement/circular , 
Essential Essential .' 

A) Qualification A) Qualification 
B) Experience. B} Experience 

Pesirable'Desirable 
~~~7-~~~-----------~~~~~-=~---:----~-------~------

A) Qualification A) Qualification 
S) Experience "B) Experience 

5.1 Note: This column needs to, be amplified to indicate Essential and Desirable Qualifications 
as mentioned' in the RRs by the Administrative,Ministry/DepartmentlOffice at the time of issue of 
Circular/and issue of Advertisement in t~e ErTlp,lbyment News. 
5.2 In the case of Degree and Post Graduate Qualifications, Elective/main subjects and 
subsidiary subjects meW be indicated by the candidate. 
6. Please state clearly whether in the light of. entries' 
made by you above, you meet the requisite ~Essential 
Qualifications and work ,experience of the post.' 
6.1 Note: Borrowing Departments are to provide their specific comments /views confirming the 
relevant Essential QualificationlWork experience possessed by the Candidate (as Indicated in 
the Sio-data) with reference to the post applied. ' . 

7.' Details of Emp.loyment, in chronological order. Enclose a separate sheet duly authentlc.ated 
by your signature, if the'space below is insufficient. 

, .. 

I Office/Institution Post held 
on regular 
basis 

From To' 
" ' 

.. ' ,. 
. ' 

." 

*Pay Band 
and Grade 

, Pay/Pay Scale 
of the post 

. held em 
regular basi's . 

, 

Nature of Duties (in detail) 
highlighting Experience 
required for the post 
applied for 

1 

I 

. , 

'­

" , 
. ..... i . 

! 
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*r(rtlportant: Pay-band and Grade Pay granted under ACP/MACP are personal t~ the officc'r ?' 

therefore, should not be mentioned, Only Pay B~nd and Grade Pay/Pay scale of the post helo 
regular basis to be mentioned, Details of ACP/MACP with present Pay Band and Grade p,. 

where such benefits have been drawn by the Candidate may be indtcaJed as below; 

IOfficellnstitution Pay, Pay Band, and Grade Pay 'From ITo 
drawn under ACP/MACP Scheme 

, . 
I " '. 

8, Nature of present employment i.e. Ad-ho<;:;:or 
Temporary or Quasi-Permanent or Permanenf. ~ 

, 

9, In case the present employment is held on 
deputation/contract basis, please state. -. 

, , 

a). The date of initial 
appointment 

.. ." ... . 

. 

b) Period of 
appointment on 
deputation/contract 

- - . 
.. 

, ' 

, . 

c) Name of the parent 
office/organization to 
which the applicant 
belongs . 

, 

9,1 Note:' In case of Officers already on deputation. the applications of 
such offi'C~rs should be forwarded by the, parent cadre/ Department 
alongwith Cadre Clearance,; Vigilance Clearance and integrality 
certificate. . 
9.2' Note: Information under Column 9(c) & '(d) above must be given in 
aU ,cases where a' person is holding' a post~·9q,.d~:p.JJt~t(91;l; .pu.t~ic;l,~.Jhe" 
cadre/organization but still maintaining ,:a lien in his parent 
cadre/organization. ., .i 

10. If any post held on Deputation in the past by,the applicant. date of 
return from the last deputation and other details. 
11. Additional details about present emploYh)ent : 

Please state whether working under ,(indicate the name of your 
"employer against the relevantcolumn) 

, ' 

, 

a) Central Government. ;
. ' 

" ­b) State Government 'j 

c) Autonomous Organization 
d), Government Undertaking . 

. e) Universities 
f) Others 

.; , 

d) Name of the r 

and Pay of the I 


held in subsln' 

capacity in the pr:! 

~anization__ 

, \ ",oj.... "'- ''I' 
~. , . ".tt'! 

, .. • i 

• 

. 

12. please state whether you are workingJn the same Department and 
are in the feeder grade or feeder to feeder:Qrade. 

, "­13: Are you in Revised Scale of Pay? I~yes, 
give the date from which the revision' 'took 

place and also indicate the pre-revised scale. 
 . 

, , 

" ­ '. i 

'­

-.,~ - ~- .. -...:"'-- - - - 1 ____ ... ___~ ~ 

, ' 
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'( 

/ 
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, , 

14. Total emoluments per month now drawn 

8asis Pay in the PB 


. ' 

Grade Pay Total Emoluments 
I .~~:'j~ ,. 

\
'''\.1' . ~ 

I 
.,' 

, .. 

15. In r;:as.e the applicant belongs to an Organization which is not following the Central 
, Government Pay-scale, the latest salary slip iss~ed by the organiiation showing the following 

details may be enclosed. .: 

Basic Pay with Scale of Pay Dearness Pay/interim Total Emoluments 
and rate of increment relief/other Allowances etc., 

(with break-up detail~) 

.. . , , . 

" . 

16. A Additional information, if any, relevant to 

the post you applied for in support of your . i 


suitaqility for ute post. This among other things, ' 

may provide information with regard to (i) 

additional academic qualifications Oi) 

professional training and (iii) work experience: 

over and above prescribed in the Vacancy 

Circular/Advertisement) 

16. 8 Achievements: 

The candidates are requested to'indicate 

information with, regard to; 


(i) Research publications ,arid reports and 
special projects. 
(ii) Awards/SGh0Iarships/Official.Appreciation 
(iii) Affiliation with the professional 

bodies/institutions/societies and; 

(iv) Patents registered In own 'name or 
achieved for the organization 
(v) Any research/innovative measure 

involving official recognition 

(vi) ,any other information. 

Note: Enclose a separate sheet if the space 

is insufficient). ' 


17. Please s'tate whether you are applying for 
deputation (ISTC)/Absorption/Re-employment 
Basis.# (Officers under Central/State , , 
Governments are only eligible for "Absorption" . 

• Candidates of non-Government Organization are 
eligible only for Short Term Contract) , 
#(Theoption of 'STC'I'Absorption'I'Re­
employment' 'are available only if the vacancy.. ' 
circular specially mentioned recruitment by "STC" 

,or "Absorption" or "Re-employment").' 
18. Whether belongs to SC/ST 

III' 
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I have carefully gone through the vacancy circular/advertisement and I an-lweI! aware'~f"· 
the information furnished in the Curriculum Vitae duly supported by the, documents in .respect of 

c~ssehtial QualificationlWork Experience submitted by me will also be assessed by the Selection 
, Committee at the time of selection for the post. The information/details provided by me are . .' -. .' 
correct and. true to the best of my knowledge and no material fact having' a bearing on my 

selection has been suppressed/ withheld. 


I
r­

, 

(Signature, of the candidate) I 

Address:' 
" . 

Date 
',. 

'," , 

, , 

I 
I 

') 
.1 
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ANNEXUREwll 
(RE-EMPLOYMENT) 

PERFORMA (RETIRED PERSONS) 

1. Post applied for .' 

2. I Name (in Capital letters) 

3. Full residential address 
(In capital letters) , ' " 

. I 

' " 

" 

,. , . 

4. Age and date of birth 
, ' 

' ' 

" 

5, 

6, 

Date of retirement 
(Enclose copy of PPO) 

. 
Pay Bcmd with Grade Pay 
(on retirement) indicating the last 
pay drawn, 

. , 

, , 

' , 

' ' 
I 

7. Post held & Ministry/department 
along with date of appointment " 

8. Educational Qualification 
(Enclose self attested copies) 

' 

0' 

" 

. I 

I 

j 

9. ExperiencefTraining, if any 

, , 

I 

I 
I 
I 

, ' 

10. Any other special qualification, 
" 

, " 

11 

12 

13, 

Contact number 

Whether belongs to SC/ST 
Category etc. 
Any other information, you wish 
to submit. 

: 
" 

, , 

" ' 
, " 

' ' 

. 
, 
, 

I 

0' 

Signature of the candidate, 
, Date 

0" ,Tele No: 

, 

/. 
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